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 None for the applicant.  Learned counsel for the
respondent is present and heard.  He submits
that compliance report has been filed by him on
18.12.2019 in which copy of the order passed
by the authorities dated 20.11.2019 has been
enclosed, in which the case of the applicant has
been considered in compliance to the order
dated 13.12.2017 passed in OA No. 510/2012
and the applicant was found not fulfilling the
eligibility criteria against the category number 8
of the employment notice. Hence he was not
considered to be eligible for appointment.  The
detailed reasons is mentioned in the said order. 

In view of submission and facts the CP is
dropped.  Notices issued are discharged. 

In case the applicant is aggrieved by the order
dated 20.11.2019 he is at liberty to challenge
the same as per provisions of law. 
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